
04.04.2013               J-1      FOR PRONOUNCEMENT OF JUDGMENTS (APPLT. JURISDICTION)

04.04.2013
COURT NO. 24     
HON'BLE MR. JUSTICE P.K. BHASIN

FOR PRONOUNCEMENT OF ORDERS

1. CRL.REV.P 683/2010 KRISHNA DEVI ANIL AGGARWAL
VS. STATE & ANR S.N. PANDEY

M.N. DUDEJA
BHAGWATI PRASAD
SATPAL SHARMA
ASHISH S. KULSHRESHTHA

2. CRL.REV.P 684/2010 KRISHNA DEVI ANIL AGGARWAL
VS. STATE & ANR S.N. PANDEY

M.N. DUDEJA
BHAGWATI PRASAD
SATPAL SHARMA
ASHISH S. KULSHRESHTHA

COURT NO.26       
                     EXTENSION BLOCK (GROUND FLOOR)                     

HON'BLE MR. JUSTICE SURESH KAIT

AT 10.30 A.M

1. MAC. APP. 175/2007 UNITED INDIA INSURANCE RAJESH DWIVEDI
CO LTD. A.K. DE
VS. AMARATTA & ORS JAI PRAKASH

2. MAC. APP. 325/2012 CHATURBHUJ VIJAY WADHWA
VS. KAILASH & ORS KAMAL SHARMA

SAMEER NANDWANI

3. W.P.(C) 2235/2004 INDRA PAL SINGH GULAB CHANDRA
VS. FOOD CORPORATION SANJIV JOSHI
OF INDIA & ORS

COURT NO.31      
                     EXTENSION BLOCK (FIRST FLOOR)                     

HON'BLE MR. JUSTICE S.P. GARG

AT 2.15 P.M

1. CRL.A 860/2011 PRADEEP KUMAR CHAWLA VIVEK SOOD
@ CHHOTTU JANHAVI MAHANA
VS. STATE(NCT OF DELHI) FIZANI HUSAIN

    HIGH COURT OF DELHI                            
    03RD APRIL, 2013                             REGISTRAR (LISTING)


